
GOVERNMENT OF JAMMU ANO KASHMIR 
DEPARTMENT OF LAW, JUSTICE ANO PARLIAMENTARY AFFAIRS 

Civil Secretariat 
Srlnagar/Jammu 

Notific:atlon 

Srinagar, the161ll of October, 2019 

SRO !9.(1n exercise of the powers conferred by sutrsecllon (1) of section 12 
or lhe Code ol Cnmmal Procedure, Samvat 1989, the Government hereby appo!nt the 
following officers to be the Executive Magistrate of the First Class who shall exercise au 
the powers of an Executive Magistrate of the F1rst Class Within their respective tenitorial 
jurisdiction of District Ka!hua 

S.No 

1. 

2. 

. 
Name ofthe Officer Designation 

Sh. Tilak RaJ, KAS Add1tlonal Deputy 
Commissioner 

Sh. Joginder Smgh, KAS Addibonal Deputy 
CommiSSioner 

By Order of the Government of Jammu and Kashmir. 

Stfl· 
(Achal Sethi) 

Place of 
j)OSting 
Basohll. 

Sillawar. 

Secretary to Govemm~nt, . 
Department of law, Justice and Parliamentary AffBirs 

Dated • 16 • 10· 2019 No LD{P}94/5-Kathua 
Copy to the :-
1. Secretary to Government, Revenue Department 
2. DIVISional Commissloner, Jammu: , t h' letter No. Letter No.DCK!Adm/2019-
3 Dlstricl Magistrate, Kathua. Th1s 1s With refeorece~d~~19~201803-04 from 01strict Magistrate 

20/801-02 daledlS-{)8-2019 and Leuer No "' 
Kathua. J lo nublica!ion ill an extra ordinary Issue of the (General Manager. Government Press, ammu r .. ~ 
Government Gazette J 1. nd Partlamentary Affairs {W 7 S.C} 

5. SRO """"· Oe,.,.,.,IOf '-"'· us <ea \x. 
(W~m~ 

Assistant Legal Remembrancer, 
t Of La"' Justrco & Parliamentary Affairs. Oepartmon " ' 

~ 


